
BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL 

BENCH, NEW DELHI  

 

O. A. No. 959 OF 2024 

 

IN THE MATTER OF: -  
 

Lav Mishra         …Applicant  

Versus  

 

State of Uttar Pradesh & Ors.    …Respondents 

 

NDOH : 16.12.2024 

INDEX 

 

S. NO. PARTICULARS PAGE NO. 

1.  Affidavit on behalf of the respondent no. 5 

Uttar Pradesh Pollution Control Board in 

Compliance to the order dated 14.11.2024 

passed by the this Hon’ble Tribunal 

 

1-4 

2.  ANNEXURE R5/1 

A true copy of the letter dated 21.10.2024  

 

5 

3.  ANNEXURE R5/2 

A true copy of the show cause notice dated 

11.11.2024 

6-7 

4.  ANNEXURE R5/3 

A true copy of the order dated 11.07.2024 

passed by the District Magistrate, Fatehpur 

 

8-14 

5.  ANNEXURE R5/4 

A true copy of the letter dated 12.12.2024 

imposing environment compensation  

15-16 

 

  

110



Respondent No. 5 

 

Through 

 
Amit Shukla  

Advocate for the Respondent No. 5 

For LEXWEB 

Advocates & Legal Advisors 

Office at : D- 54, Sector – 48  

Noida – 201303 

Email: amitshukla@lexweb.in 

Ph. No. +91 9999933220; 9999333220 

 

Place: New Delhi  

Date: 12.12.2024  
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